
kiN THE CENTRAL AmIflUSrRATIVE TaThJN/\L 	 BENCH AT FffDERAAD 

O.A.NO. 227/90 
Date: 30-4-91 

.Ectween; 
13.Ramachandpr 
Sattaiah -" 
G.Mallajah 

and 	 / 
Government of India rep.by  its Secretary7  
to the Government, Ministry of Defence, 
Department of Productions, New Delhi - 11. 
The Ordinance Factory Board rep.by  Secretary, 
Ordinance Factory Board, tO/i, Auckland Road 

Calcutta -1. 
The General Manager, Ordinance Factory Project., 

Yeddumailararn, Medak Dist. A.?.Pin.-205. V 

For the Applicants: Mr. P.Naveen Rao, Advocate f 0/ 
Mr.Y.Suryanarayana, Advocate / 

For the Rennndents: Mr..N.V.Ramana. Addl.CGSC. 

App! ic ants. 

Respondents. 

CRAi1; 
THE RON' 3LE ML .J.NARASThHA MURI'Y ; M14IBER(JUDL) 

AND 	
/ 

THE HON'BLE t4R.h.BAIA6USRA?'ANIAN : Ma44DER(AU4N) 

The Tribunal made the foliwoing Order;- ' 

We have heard thiS P.Naveen Ra, Advocate appearing on 
behalf of shriY.buryanarayana, learned counsel for the applicants, 
and shri G.V.Ragiana, learned Additional central Government standing 
counsel, on behalf of the Respondents. 

The, learned counsel for the applicants represents that 
after the selection was over, the respondents prepared a select list 
and that list was not operaed. So, they filed this application 
to appoint them in the yftpattment. In the Counter filed by 
the Respondents, the respondents gave an assurance that they are giving 
effect to the list and already applicant No.2 herein has been 
offered appointment to the post to which he was selected when his 
turn came and similarly other two applicants ile. applicants 3. and 3 
herein are also likely to be taken when their turn canes. The 
learned counsel tn r the applicants states that he is satisfied 
that the prayer in the O.A. is mct in view of the assurance given 
in the counter to appoint the applicants. We accordingly dispose 
of the application. No order as to costs. 

To 

7 1,The secretary to the Government fl Ministry of Defence, repartment of Productions, 
New Delhi, 

2 • The secretary, Ordinance Factory Board 10/A, Auckland Road, Calcutta-: 
The General Manager, Ordinance Factory Project, 
Yeddumainlaram, Medak List. A.P. 
One copy to Mt. Y.Suryanarayafla, Advocate 

40 MIGH, Mousing Board Colony, thdipatnaxn, Hyd-28. 
One copy to Mr.N.V.Rarnana, AddI.CGSC. cAf.Hyd.Bench. 

/ 6. One spare copy. 
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TYPED BY 	 COMILtD BY 

OiEC}QD BY 	 APPROWD 

TN THE CIN?RL ADMINISTRATIVE TRII3UNAL, 
HYDRAD DENcH:FJYDEJW3AD 

THE HON'3IL Ms.açN:JAYASmHA: V.C. 

TfiE HON'BLE MR.D.URYA RAO: M(J) 
ANID 

THE HON 'BL R.J.&ARASB4-IA Mugrr-IY:M(J) 
AND 

THE HON 'BLE MR. R. BALASUBRANANIANM (A) 

D/U'ED: CHk_199i. 

14 

ORDER / JCZCr 

- 	M.A./R.A,5JCi1o. 
in 

-: 	 TO A.IE. 
. 	

o.A.No 

Adm4'ted and Interim directions 
5: 	 issued. 

Lll4ed.  

Disnosed of vJith direction. 
. . . 

Dismisped 
Dismi/sed as withdrawn. 

Dismised for default. 

M.L4rdered/Pajected. 
No order as to costs. 
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